i1y Written Answers

Reimbursement of operational cost of
Cashew Project tp Karnataka

2467, SHRI J.P. JAVALI: Will the
Minister of FINANCE be pleased to
state:

(a) whether XKarnataka Govern-
ment has submitted a proposal to the
Government of India for reimburse-
ment of Rs. 114.22 1akhs towards the
operational cost of World Bank assis-
ted multi-state-cashew project in
operation in Dakshina Kannada Dis-
trict. Karnataka State from 1980-81
to 30th September, 1987; and

(b) if so, what are the reasons for
the delay in reimbursing the amount
to Karnataka, even though the Worla
Bank has already reimbursed the said
amount to the Government of India?

THE MINISTER OF STATE IN
THE DEPARTMENT OF ECONOMIC
AFFAIRS IN THE MINISTRY OF
FINANCE (SHRI EDUARDO FA-
LETRO): (a) and (b) An amount ot
Rs. 12460 lakhs has beep released as
Additional Central Assistance to the
Government of ZXarnataka on 7th
September, 1988 in respeet of the
multi-state World Bank assiste#
Cashew project.
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Closure of MSK Mills, Gulbarga

2469, SHRI H. HANUMAN THAP-
PA: Will the Minister of TEXTILES
be pleased tgo state:

(a) whether it is a fact that nego-
tiations were held with the workers’
representatives of MSK Mills, Gul~
barga during the month of Septem-
ber, 1988;

(b) if so, what were the proposals
given to the workers and what was
the result of the negotiations, since
the Mills is closed and whether it is
a lay off or lock out or complete
closure; and

(¢) in case it is lay off, whether the
workerg are entitled to 50 per cent of
the wages and whether any wages
have been paid to the workers ever
since the closure of 'the Mills?

THE MINISTER OF STATE IN
OF TEXTILES
(SHRI RATIQUE ALAM): (a) and
(b) Yes, Sir. After having further dis-
cussions with the trade uniong by the
management during October, 1988 an
interim agreement was signed on
29-10-88 covering the following im-
portant points:—

(1) a long term work-load agree-
ment shall be signed after nego-
tiationg and before the re-opening
of the mill;

(2) linking 40 per cent of wages
with productivity;



